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Laying of Railway Lines between 
Parli-Bhir-Ahmednagar

348. SHRI GANGADHAR APPA 
BURANDE: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether Government are consi-
dering to lay railway lines between 
Parli-Bhir-Ahmednagar which will 
be a boon to the most backward Dis-
tricts of Bhir and its development and 
at the same time it would provide a 
vital link between East and West 
Indian shores envisaged under Malsej- 
ghat railway project; and

(b) if so, when and the details 
thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a)
No.

<b) Does not arise.

Memorandum by the Indian Oil 
Dealers Association of Kerala

349. SHRI SKARIAH THOMAS: 
Will the Minister of PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS be pleased to state:

(a) whether the Indian Oil deal-
ers Association of Kerala has submit-
ted a memorandum to him regarding 
loss of Petroleum products to I.O.C. 
dealers due to hot filling at Cochin 
Ttefinery;

(b) if so, the main demands raised 
in the memorandum; and

(c) Government’s reaction thereof?
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THE MINISTER OF PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA):
(a) Yes Sir.

(b) Their main demand is that the 
sales volume should be corrected to 
the ambient temperature to avoid the 
alleged losses to the dealers on this 
account.

(c) This demand is under active 
consideration.
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Cases pending against M/s. Maruti 
Limited, Gurgaon

352. SHRI SHYAM SUNDER GUP-
TA: Will the Minister of LAW, JUS-
TICE AND COMPANY AFFAIRS be 
pleased to state:

(a) the number of cases pending 
against M/s. Maruti Limited, Gurgaon 
for violation of the provisions of the 
Companies Act;

(b) the number of such cases 
which are under investigations; and

(c) the number of such cases in 
which criminal proceedings are being 
initiated?




